
THE  INISTER  OF  TO RIS  

AND CIVIL AVIATION (SHRI A. P. 
SHAR A);  (a) to (c) An esti ate 

of Rs. 2.89 lakhs has been sanctioned 
to carry ot a detailed technical sr

vey.  A provision of Rs. 10 lakhs has 

been ade in the Sith  Plan  for 
ac isition  of  land  necessary  for 
constrction  of  a ne r n ay at 

analore airport sitable for Boein 
3 operations.

Vaydoot Service for Karnataka

26. SHRI ANARDHANA POO 
AR  Will the inister of TO R

IS  AND  CIVIL  AVIATION  be 

pleased to state

(a) hether overn ent have a 
proposal to connect so e places  in 
Karnataka State by Vay doot service 
recently introdced by overn ent;

(b) if so, the details thereof; and

(c) if reply to part (a) above be 

in neative, the reasons therefor

THE INISTER OF TO RIS  AND 
CIVIL  AVIATION  (SHRI  A.  P. 

SHAR A)  (a) to (c) The eneral 
estion of etendin feeder services 

by Vay doot to reions other than 
the  NorthEastern Reion is nder 
ea ination of the overn ent and 
as and hen a decision is taken, the 

places in Karnataka, to be airlinked 
old be decided.  It old be pre

atre at this stae to indicate any 
ti e fra e ithin hich sch feeder 
services ill be operated in Karna
taka.

Vale of rpee

2. SHRI ANARDIIANA  POO 
AR; Will the inister of FINANCE 

be pleased to state

(a) hether it is a fact that the 
Vale of rpee has been fallin conti
nosly;

(b) if so, the vale of rpee drin 

the last one year onth ise; and

(c) the reasons for continos fail

THE  INISTER  OF  FINANCE
(SHRI R. VENKATARA AN)  (a) 

and (b)  The fall in the vale of
Rpee is synony os ith the rise in 
prices. A State ent shoin onth 
ise vale of the Rpee, easred 

as a reciprocal of the All India Con

s er Price Inde  for  IndsLrial 

orkers (1960 100), for the t elve 
onths  ended  Febrary 1981  (for 
hich the latest data are available) 
is attached.

(c)   The forces nderlyin the in
flationary  pressres are discssed in 
the Econo ic Srvey, 198081  and 

inclde hiher international prices of
oil and oil prodcts, p ard adjst
ent in adinistered prices, shortfall 
in prodction of so e essentia co
odities sch as plses and  oilseeds 
de to dro ht of 19980 and ecess 
li idity in the syste.

State ent

(In Paise)

arch, 1980 26.81

April, 19C0 26.6

ay, 1980 26.18

ne, 1980 2.91.

ly. 1930  2.38

A st, 1930 2.19

Septe ber, 1980 24.88

October, 1980  24 63

Nove ber, 1980  21.33

Dece ber, 1980 24.1

anary, 1981 24.33

Febrary. 1931 23.92

Note; easred as a reciprocal of 
the AllIndia Cons er Price Inde 
for Indstrial Workers (1960  100),

Backlo of posts reserved for sche
dled castes and schedled tribes in 

State Bank of Hyderabad

28.  SHRI R. R. BHOLE Will the 

inister of FINANCE be pleased to 
state

(a) hether it is a fact that there 
is heavy backlo of posts reserved for 
Schedled Castes and Schedled Tri

bes in all cateories of posts in the 
State Bank of Hyderabad;

(b) if so, he details of the backlo 
in different cateories, separately;



(c) the special steps taken by ov
ern ent drin the last one year to 
fill this backlo; and

(d) the reasons for not appointin 
a Liaison Officer and separate Cell 
for Schedled Castes and Schedled 

Tribes e ployees in the  Bank  to 
look after their rievances as provid

ed nder the rles

THE DEP T INISTER IN TIIE 
INISTR  OF  FINANCE  (SHRI 

A ANBHAI BAROT) (a) and (b) 

The State Bank of Hyderabad has re
ported that the backlo of vacancies 
reserved for Schedled  Castes  and 
Schedled Tribes in varios cateories 
of  posts  as  on  31121980  is  as 
follo s

SC  ST

Officers Nil  8

Clerks 6  106

Sbordinate Staff 6  1

(c) The banks have been advised 
to hold special recrit ent tests for 
fillin sch vacancies  epeditiosly. 
The State Bank of Hyderabad has re

ported that the Delhi and adras Re
ional  Recrit ent  Boards are al
ready  akin  arrane ents  for 
holdin  sch  special  tests.  Other 

Reional  Recrit ent  Boards have 
also been advised  to  take  siilar 
action.

(d) Accordin to the bank a senior 

officer of the Personnel Ad inistra
tion Depart ent  of  the  bank  is 
already entrsted ith the ork of 
lookin into the rievances of Sche
dled  Castes j Schedled Tribes e
ployees.

Records 0f s lers, financiers and 

forein echane racketeers

29.  SHRi D. S. A. SIVAPRAKA 

SA  Will the inister of FINANCE 
be pleased to state

(a)  hether overn ent have been 

keepin records of kno n ans of 
s lers, financiers,  Forein  E

chane Racketeers ptodate; and
BW   

(b)  if so, the na es of sch per

sons and other details belonin to 

Ta il Nad, Karnataka and Kerala

INISTER OF STATE IN THE 
INISTR  OF  FINANCE  (SHRI 
SAWAISIN H SISODIA);  (a) and
(b) es, Sir; it ill not be in pblic 

interest to disclose  the  infor ation 
so ht for.

Sei re of oods by Csto s Depart
ent, adras

280.  SHRI D. S. A. SIVAPRAKA 
SA  Will the inister of FINANCE 
be pleased to state

(a) ho any cases of sei re of 
oods i ported in contravention
the Csto s Act by seai air and other 
rotes in the year 19980 and 1980 
81 ere ade by the Csto s  De
part ent, adras;

(b) the na es and other details of 
the persons fro  ho sei res ere 
ade; and

(c) the action taken aainst these 
persons

  THE  INISTER  OF  STATE IN 

THE   INISTR   OF  FINANCE 
(SHRI SAWAISIN H SISODIA); (a) 
The n ber of cases involvin sei re 
of s led oods ade by the Cs
to s athorities at  adras  drin 
199, 1980 and 1981  (pto  arch, 

1981) is iven belo

j  ear N ber of sei
f re cases

199       2436

j 1980 .      I 6

I 1981 .     431

i
( pto arch)

(b) a.nd (c) The n ber of persons 
fro ho  sei res ere effected 
drin the above period bein ite 
lare, the ti e and labor that  ill




